OPPOSITION HEARING FOR THE MONTH OF MARCH — 2016

No. TOP/
Government of India
Trade Marks Registry

IP Building, GST Road, Guindy,

Chennai - 600 032.

oM,
e

INTELLECTUAL
PROPERTY INDIA

PATENTS | DESIGNS| TRADE MARKS
GECGRAPHICAL INDICATIONS

BEFORE MR.V.NATARAJAN, DEPUTY REGISTRAR OF TRADE MARKS & G.I.R

HEARING DATED-08/03/2016

SNO

APPLICATION
NO

OPPOSITION
NO

TIME

AGENT NAMES

REMARKS

700613

712253

FN

L.R.SWAMI & CO
&

TRADE MARK REGISTRTION

BUREAU

704912

736002

FN

MURTI & MURTI
&
V.GOPALAKRISHNA

707453

716878

FN

RAO & RAO
&
BAL PHARMA LTD

709685

184577

FN

V.BALAKRISHNAN
&
ARORA REGISTRATION
SERVICE

711636

81623

FN

INTERNATIONAL TRADE
MARK BUREAU
&
ARORA REGISTRATION
SERVICE

712315

715416

FN

DEPENNING & DEPENNING
&
MANGLA REGISTRATION
SERVICE

712333

715485

FN

DEPENNING & DEPENNING
&
R.K.DEWAN & CO

734138

724713

FN

TRICONS
&
INTERNATIONAL TRADE
MARKS BUREAU




734163

724714

FN

SINGH & ASSOCIATES
&
INTERNATIONAL TRADE
MARKS BUREAU

10

733368

735918

FN

MOHAN ASSOCIATES
&
L.R.SWAMI & CO

11

759959

723711

AN

DEPENNING & DEPENNING
&
DELHI REGISTRATION
SERVICE

12

769306

716953

AN

DEPENNING & DEPENNING
&
DELHI REGISTRATION
SERVICE

13

770665

196985

AN

ASHOK KUMAR J.DAGA
&
M.P.MIRCHANDANI

14

794420

172842

AN

ANAND AND ANAND
&
C.DANIEL & GLADYS

15

794444

175858

AN

ANAND AND ANAND
&
M.P.MIRCHANDANI & CO

16

794458

175856

AN

ANAND AND ANAND
&
M.P.MIRCHANDANI & CO

17

909905

722407

AN

DEPENNING & DEPENNING
&
RIGHTS & GRANTS

18

917028

731658

AN

DEPENNING & DEPENNING
&
RIGHTS & GRANTS

19

925369

181883

AN

RAO & RAO
&
RIGHTS & GRANTS




OPPOSITION HEARING FOR THE MONTH OF MARCH - 2016

No. TOP/
Government of India
Trade Marks Registry

IP Building, GST Road, Guindy,

Chennai - 600 032.

oM,
e

INTELLECTUAL
PROPERTY INDIA

PATENTS | DESIGNS| TRADE MARKS
GECGRAPHICAL INDICATIONS

BEFORE MR.V.NATARAJAN, DEPUTY REGISTRAR OF TRADE MARKS & G.I.R

HEARING DATED-09/03/2016

SNO

APPLICATION
NO

OPPOSITION
NO

TIME

AGENT NAMES

REMARKS

786145

721512

FN

MARKS & TRADE
&
MAHITTA & CO

787388

718118

FN

DR.K.H.PUJARY
&
USHA ATHREYA
CHANDRASEKHAR

787388

719310

FN

DR.K.H.PUJARY
&
ARJUN T. BHAGAT

791261

723730

FN

VET INDIA
PHARMACEUTICALS LTD
&
V.G.PARULKAR

794033

248001

FN

C.DANIEL & GLADYS
&
W.S.KANE & CO

796366

800681

FN

C.VENKATASUBRAMANIUM
&
ANAND AND ANAND

797687

181203

FN

TRICONS
&
MANGLA REGISTRATION
SERVICE




797591

195744

FN

INDIAN RAYON AND
INDUSTRIES LTD
&

AJAY SINGH

799517

190714

FN

RAO & RAO
&
P.K.ARORA

10

770938

63168

AN

VATSALA SINGH HASAN
&
RANJAN NARULA ASSOCIATES

11

805554

717259

AN

C.DANIEL & GLADYS
&
TAS & CO

12

807718

712362

AN

WORLDWIDE REGISTRATION
BUREAU
&
LALJI ADVOCATES

13

835088

719524

AN

KURIAN & KURIAN
&
MAKHIJA & ASSOCIATES

14

836583

722041

AN

THE ARYA VAIDYA
PHARMACY LTD
&

LALJI ADVOCATES

15

834967

714619

AN

HOLLA ASSOCIATES
&
R.SATHISH KUMAR

16

840624

713332

AN

RAO & RAO
&
SHARP TRADE MARK CO




OPPOSITION HEARING FOR THE MONTH OF MARCH - 2016

No. TOP/
Government of India
Trade Marks Registry
IP Building, GST Road, Guindy,
Chennai - 600 032.

oM,
e

INTELLECTUAL
PROPERTY INDIA

PATENTS | DESIGNS| TRADE MARKS
GECGRAPHICAL INDICATIONS

BEFORE MR.V.NATARAJAN, DEPUTY REGISTRAR OF TRADE MARKS & G.I.R

HEARING DATED-10/03/2016

SNO

APPLICATIO
N NO

OPPOSITION
NO

TIME

AGENT NAMES

REMARKS

818618

721499

FN

P.C.N.RAGHUPATHY
&
G.RAMJI

821980

724502

FN

L.S.DAVAR & CO
&
LALJI ADVOCATES

823070

715315

FN

L.R.SWAMI CO
&
DELHI REGISTRATION
SERVICE

824847

723268

FN

L.S. DAVAR & CO
&
LALL & SETHI

832213

718803

FN

KAMATH & KAMATH
&
AGGARWAL ASSOCIATES

846251

206402

FN

DEPENNING & DEPENNING
&
TRADE MARK PROTEC
COMPANY

850525

726068

FN

L.R.SWAMI & CO
&
LAW & PRUDENCE

861833

197404

FN

L.R.SWAMI & CO
&
SRI KIRTHI AND CO

861833

197995

FN

L.R.SWAMI & CO
&
DELHI REGISTRATION
SERVICE

10

868194

229220

FN

MOHAN ASSOCIATES
&
WORLD WIDE REGISTRATION
BUREAU




11

865843

717906

FN

P.C.N.RAGHUPATHY
&
CHAKRABORTY &
ASSOCIATES

12

857989

213888

AN

L.R.SWAMI & CO
&
V.GOPALAKRISHNA

13

860814

227701

AN

KAMATH & KAMATH
&
PUNJAB AGRO SERVICE
CENTER

14

869299

722343

AN

C.DANIEL & GLADYS
&
KRISHNA & SAURASTRI

15

869733

717249

AN

HARIKRISHNA S HOLLA
&
ARJUN T.BHAGAT & CO




OPPOSITION HEARING FOR THE MONTH OF MARCH - 2016

No. TOP/
Government of India
Trade Marks Registry

IP Building, GST Road, Guindy,

Chennai - 600 032.

oM,
e

INTELLECTUAL
PROPERTY INDIA

PATENTS | DESIGNS| TRADE MARKS
GECGRAPHICAL INDICATIONS

BEFORE MR.V.NATARAJAN, DEPUTY REGISTRAR OF TRADE MARKS & G.I.R

HEARING DATED-14/03/2016

SNO

APPLICATION
NO

OPPOSITION
NO

TIME

AGENT NAMES

REMARKS

818184

715301

FN

DEPENNING & DEPENNING
&
SANCHETI APPLIANCES
PVT.LTD

818186

715299

FN

DEPENNING & DEPENNING
&
SANCHETI APPLIANCES
PVT.LTD

818188

715302

FN

DEPENNING & DEPENNING
&
SANCHETI APPLIANCES
PVT.LTD

819427

716338

FN

DEPENNING & DEPENNING
&
MADAMSER & CO

819428

719296

FN

DEPENNING & DEPENNING
&
SANCHETI APPLIANCES
PVT.LTD

819429

716339

FN

DEPENNING & DEPENNING
&
PREETHI APPLIANCES

819429

716233

FN

DEPENNING & DEPENNING
&
SANCHETI APPLIANCES
PVT.LTD

980577

719297

FN

DEPENNING & DEPENNING
&
SANCHETI APPLIANCES
PVT.LTD




875396

722382

AN

C.DANIEL & GLADYS
&
LUPIN LIMITED

10

875397

722381

AN

C.DANIEL & GLADYS
&
INTERNATIONAL TRADE
MARKS BUREAU

11

875479

716454

AN

RAO & RAO
&
BAL PHARMALTD

12

876840

721651

AN

S.SHRENIK RAJ
&
RAJAT TRADING COMPANY

13

877228

714961

AN

D.RAJAKUMAR
&
BAL PHARMA LTD

14

877529

709678

AN

ALTACIT GLOBAL
&
W.S.KANE & CO

15

877530

709679

AN

ALTACIT GLOBAL
&
W.S.KANE & CO

16

877959

720014

AN

V.K. SINHA
&
POONA DAL & BESAN MILLS
PVT.LTD

17

878093

62664

AN

TMT L.AW PRACTICE
&
ANAND AND ANAND

18

881259

719423

AN

DEPENNING & DEPENNING
&
LALJI ADVOCATES




19

977881

258821

AN

DEPENNING & DEPENNING
&
SANCHETI APPLIANCES
PVT.LTD

20

980576

719295

AN

DEPENNING & DEPENNING
&
SANCHETI APPLIANCES
PVT.LTD




OPPOSITION HEARING FOR THE MONTH OF MARCH - 2016

No. TOP/
Government of India
Trade Marks Registry
IP Building, GST Road, Guindy,
Chennai - 600 032.

oM,
e

INTELLECTUAL
PROPERTY INDIA

PATENTS | DESIGNS| TRADE MARKS
GECGRAPHICAL INDICATIONS

BEFORE MR.V.NATARAJAN, DEPUTY REGISTRAR OF TRADE MARKS & G.I.R

HEARING DATED-15/03/2016

SNO

APPLICATION
NO

OPPOSITION
NO

TIME

AGENT NAMES

REMARKS

875737

727259

FN

G.RAMJI
&
HOLLA ASSOCIATES

878192

719333

FN

KHODAY BREWERIES
LIMITED
&
Y.J.TRIVEDI & CO

878356

712806

FN

SHIBU.P.MATHEW
&
MANMOHAN SINGH &
ASSOCIATES

881841

713450

FN

RAO & RAO
&
F.C.SHAH & CO

888246

716485

FN

KUMAR RAJAN & R.BASKAR
&
MOHAN ASSOCIATES

882654

200349

FN

MOHAN ASSOCIATES
&
REMFRY & SAGAR

882655

136573

FN

MOHAN ASSOCIATES
&
KRISHNA & SAURASTRI

883950

711647

FN

RAO & RAO
&
MANOJ G.MENDA

883951

711898

FN

RAO & RAO
&
DELHI REGISTRATION
SERVICE

10

892522

734819

FN

DELHI REGISTRATION
SERVICE
&
G.S.RIJHWANI & CO




11

890917

720814

AN

SURANA & SURANA
&
D.P.AHAUJA & CO

12

892522

733649

AN

DELHI REGISTRATION
SERVICE
&
SUSHANT M.SINGH

13

892696

720891

AN

INDIAN GENOMIX
PVT.LIMITED
&
INTTL ADVOCARE

14

895311

201739

AN

D.ABDULLAH
&
C.VENKATASUBRAMANIUM

15

898458

723452

AN

RAO & RAO
&
WORLDWIDE REGISTRATION
BUREAU

16

898471

178069

AN

RAO & RAO
&
DEVI AND J.ZACKARIA

17

898471

178031

AN

RAO & RAO
&
AIMIL PHARMACEUTICALS
(INDIA) LTD

18

900006

143759

AN

MOHAN ASSOCIATES
&
MAHITTA & CO

19

901204

175112

AN

APR ASSOCIATES
&
MADAMSER & CO

20

960921

715109

AN

RAO & RAO
&
W.S.KANE & CO




OPPOSITION HEARING FOR THE MONTH OF MARCH — 2016

No. TOP/
Government of India
Trade Marks Registry
IP Building, GST Road, Guindy,
Chennai - 600 032.

Omy
e

INTELLECTUAL
PROPERTY INDIA

PATENTS | DESIGNS | TRADE MARKS
GEQGRAHICAL INDICATIONS

BEFORE MR.V.NATARAJAN, DEPUTY REGISTRAR OF TRADE MARKS & G.I.R

HEARING DATED-16/03/2016

SNO

APPLICATION
NO

OPPOSITION
NO

TIME

AGENT NAMES

REMARKS

904145

248091

FN

P.SAl KUMAR
&
INTERNATIONAL TRADE
MARK BUREAU

906312

228349

FN

P.C.N. RAGHUPATHY
&
BHAGYA RAGHAVAN

907441

254845

FN

MADHAN BABU
&
WORLD WIDE REGISTRATION
BUREAU

909902

722019

FN

DEPENNING & DEPENNING
&
TRACTOR TRADING
COMPANY

909902

722295

FN

DEPENNING & DEPENNING
&
VIKING FILTERS INDUSTRY

909902

722294

FN

DEPENNING & DEPENNING
&
KARAN AUTOMOBILES

916187

233820

FN

MOHAN ASSOCIATES
&
RAO & RAO

970584

171213

FN

P.C.N. RAGHUPATHY
&
DELHI REGISTRATION
SERVICE

970586

171212

FN

P.C.N. RAGHUPATHY
&
DELHI REGISTRATION
SERVICE




10

911216

212960

AN

HARIKRISHNA S HOLLA
&
CHADHA & CHADHA

11

915228

179015

AN

JUSTIN BERNARD
&
DELHI REGISTRATION
SERVICE

12

928187

722346

AN

RAMNATH & ASSOCIATES
&
CHARAK PHARMA PVT.LTD

13

928954

168188

AN

RAVI FOODS PVT.LTD
&
SANJAY P.GOGIA

14

930035

727326

AN

DEPENNING & DEPENNING
&
V.GOPALAKRISHNA

15

931217

252814

AN

R. BHARAT CHOUDHARY
&
M.P.MIRCHANDANI & CO

16

902551

247998

FN

P.C.N.RAGHUPATHY
&
LAW & PRUDENCE




OPPOSITION HEARING FOR THE MONTH OF MARCH — 2016

No. TOP/
Government of India
Trade Marks Registry

IP Building, GST Road, Guindy,

Chennai - 600 032.

Omy
e

INTELLECTUAL
PROPERTY INDIA

PATENTS | DESIGNS | TRADE MARKS
GEQGRAHICAL INDICATIONS

BEFORE MR.V.NATARAJAN, DEPUTY REGISTRAR OF TRADE MARKS & G.I.R

HEARING DATED-17/03/2016

SNO

APPLICATION
NO

OPPOSITION
NO

TIME

AGENT NAMES

REMARKS

841537

715384

FN

P.C.N.RAGHUPATHY
&
ASHOKA TRADE MARKS CO

843352

228586

FN

CHANDRAKANTH M.JOSHI
&
VIDHANI TRADE MARKS CO

844481

754314

FN

L.R.SWAMI CO
&
THAKUR & CO

935607

235080

FN

P.C.N.RAGHUPATHY
&
MAHTTA & CO

949755

733517

FN

RAO & RAO
&
V-TRANS (INDIA) LTD

950158

721495

FN

L.S.DAVER & CO
&
BHAGAYA RAGAVAN

951096

721037

FN

RAMNATH & ASSOCIATES
&
DELHI REGISTRATION SRVICE

951096

719231

AN

RAMNATH & ASSOCIATES
&
VISHESH & ASSOCIATES

953175

726931

FN

KAMATH & KAMATH
&
THE ACME COMPANY

10

953177

728174

AN

KAMATH & KAMATH
&
ANAND AND ANAND




11

959990

726072

FN

EXQUISITA FOODS PVT.LTD
&
Y.J.TRIVEDI & CO

12

953175

724510

AN

KAMATH & KAMATH
&
K & S PARTNERS

13

953177

726777

AN

KAMATH & KAMATH
&
INDIAN TRADE MARK CO

14

953180

726271

AN

KAMATH & KAMATH
&
INDIAN TRADE MARK CO

15

953180

728173

AN

KAMATH & KAMATH
&
ANAND AND ANAND

16

953185

722723

AN

KAMATH & KAMATH
&
ANAND AND ANAND

17

964505

717892

AN

P.C.N.RAGHUPATHY
&
SEA LINKS

18

964505

717701

AN

P.C.N.RAGHUPATHY
&
M.P.MIRCHANDANI & CO

19

960921

714344

AN

RAO & RAO
&
ORBIT CONSTRUCTIONS

20

961719

718788

AN

A.ANANDARAJ JAIN
&
VISHESH & ASSOCIATES




OPPOSITION HEARING FOR THE MONTH OF MARCH — 2016

No. TOP/
Government of India
Trade Marks Registry
IP Building, GST Road, Guindy,
Chennai - 600 032.

Omy
e

INTELLECTUAL
PROPERTY INDIA

PATENTS | DESIGNS | TRADE MARKS
GEQGRAHICAL INDICATIONS

BEFORE MR.V.NATARAJAN, DEPUTY REGISTRAR OF TRADE MARKS & G.I.R

HEARING DATED-21/03/2016

SNO

APPLICATION
NO

OPPOSITION
NO

TIME

AGENT NAMES

REMARKS

960919

719906

FN

RAO & RAO
&
ORBIT CONSTRUCTIONS &
REALTORS PVT.LTD

966391

62149

FN

BHAGYA RAGHAVAN
&
R.K.DEWAN & CO

968228

721823

REMFRY & SAGAR
&
TRADE MARK REGISTRATION
BUREAU

969957

163424

FN

R.V.R. ASSOCIATES
&
BHAGYA RAGHAVAN

970440

246017

FN

F.C.SHAH & CO
&
DELHI REGISTRATION
SERVICE

970687

720897

FN

P.C.N. RAGHUPATHY
&
INTERNATIONAL TRADE
MARK BUREAU

980278

239768

FN

ASHOK KUMRA J.DAGA
&
S.M.GUPTA & COMPANY

980757

250332

FN

R.V.R. ASSOCIATES
&
M.P.MIRCHANDANI & CO

982387

161360

FN

BHAGAYA RAGHAVAN
&
INDIAN TRADE MARKS CO




10

982679

763481

FN

P.C.N. RAGHUPATHY
&
AZB & PARTNERS

11

986246

212693

AN

F.C.SHAH & CO
&
TRADE MARK REGISTRATION
BUREAU

12

979054

720935

AN

ITW SIGNODE INDIA LIMITED
&
W.S.KANE & CO

13

970996

162957

AN

R.HARIKRISHNAN
&
MOHAN ASSOCIATES

14

975591

152976

AN

A.S.MOORTHY
&
TRADEM ARMK
REGISTRATION BUREAU

15

985153

720615

AN

R.K.DEWAN & CO
&
JEHANGIR GULABBHAI

16

986492

217911

AN

ASHOK RAM KUMAR
&
BHARAT S.SHAH

17

989069

720941

AN

UNISUM TECHNOLOGIES
LIMITED
&
LALJI ADVOCATES




